CONSTITUTION OF ITAT KOLKATA ZONE
( 13/04/2026 TO 16/04/2026 )
In Hybrid/Physical/Virtual Mode
[17/04/2026 (Friday) M.A., S.A., Clubbing, E.H. Applications]

| Bench L Constitution o

= i _ Room
* Shri George Mathan, JM , ]
Patna I ' & 2
.+ | (SMC & Division) Shri L.P. Sahu, AM '
e | [ At10.30 A.M. ]

| Shri George Mathan, JM

B & _ 2
Shri Rakesh Mishra, AM

| After “Patna” Bench & “SMC” Bench |

Shri George Mathan, JM
C & 2
- Shri Rakesh Mishra, AM '

[ After “B” Bench]

Shri Rajesh Kumar, AM
e & ' 3

Shri P.K. Choubey, J]M '
| At10.30 A.M. |

u 1 _ Shri Rajesh Kumar, AM éf
' Shri P.K. Choubey, ]M
[ After “A” Bench ]

Shri L.P. Sahu, AM
Cuttack - & 4

Shri Sonjoy Sarma, [M
| After “Patna” Bench & “SMC” Bench |

Shri Sonjoy Sarma, JM ' _ ' L

Ranchi & ' 4

' Shri R.N. Sahav, AM |
[At 02.30 P.M.]

Shri Sonjoy Sarma, JM

SMC | & ' 4

: Shri Rakesh Mishra, AM '
Ll | At 10.30 A.M. |

' Shri Sonjoy Sarma, J]M

Kolkata & 4
Old Appeals | . Shri Rakesh Mishra, AM

| Only on 15/04/2026 (Wednesday) after “SMC” Bench ]

Note : 1. “Guwahati” Bench will not function during this week. -
2. “Kolkata Old Appeals” Bench will function only on 15/04/2026 (Wednesday) £
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INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSELIST FOR BENCH 'DB’
Before S/SHRI LAXMI PRASAD SAHU, ACCOUNTANT MEMBER & SONJOY SARMA, JUDICIAL MEMBER

Date 13/04/2026 (MONDAY) Hybrld Hearing at 10 30 AM
Google Meetlng Link : https://meet.google. com/wu; umeq-tbb

S.N. Appeal No. Name of the Assessee

1| ITA | 577 CTK 2025| 2008-09| A |Deepak Steel and Power Limited

ITA CTK 2025 2009-10| A |Deepak Steel and Power Limited -

4| A [140] CTK| 2026 2014-15| A [M/s. Hotel Maharajz

= | I— e R e— —————————————————— g —
ITA | 141 CTK 2026 2019- 20- A |Akbal Jullur Rahman

IT(SS) n CTK] 2026 2013 14| A |Sirrus Englneermg Prwate lelted

ITA CTK 2026 2013 14 Slrrus Engineering Prlvate L|m|ted
ITA | 145|CTK 2026 2013-14| A |Sirrus Engineering Private lelted -

2
3 | ITA 2026 2022-23| A |Talcher Fertilizers Limited
A

"G

2012-13| A |Sirrus Engineering Private Limited
- _1___—-' ———————— -
2026 2017-18| A AnJulata Behera |
2026|2017-18| A |Swadhin Sahoo
TK|2026|2016-17| A |Mamata Mlshra
_ = _ S —

2026 2020-21| A |[Tilak Chand Agrawal b
14 152 | CTK | 2026|2010-11| A M/s Bhagaban Mohapatra Constructmns & Englneers Pvt Ltd
15 CTK|2026]2017-18| A SeraJuddm & Co |

165 cTk1 2026 2017-18| A [Serajuddin & Co.

INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSELIST FOR BENCH ‘DB’
Before S/SHRI LAXMI PRASAD SAHU, ACCOUNTANT MEMBER & SONJOY SARMA, JUDICIAL MEMBER
Date: 15/04/2026 (WEDNESDAY) Hybrld Hearing at 10.30 AM

Google Meetmg Link : https: .//meet. google com/wu1 umeq-tbb
| Filed |

e e

Appeal No. | ALY. b Name of the Assessee | Remarks
— b - — e — s — - — _,_._...__.._..—-—-I——— —
1| ITA cTk|2024|2017-18| A |Odisha Industrial Infrastructure Development Corporation
ITA | 156| CTk|2026]2019-20| A [Sharada Rerollers Private Limited -

>

3 | ITA 157 2026 2015-16| A |Raj Kishore Das
| e e e o

4 | A 158 5026 2013-14 A _tharamananda Patra




INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSELIST FOR BENCH ‘DB’
Before S/SHRI LAXMI PRASAD SAHU, ACCOUNTANT MEMBER & SONJOY SARMA, JUDICIAL MEMBER

ﬂ__ﬂ__

Google Meeting Link: htt_pE://meet.ggggIe.com/wuj-umeq-tbb

Name of the Assessee

11 ITA 1271 cTK| 2024 ] 2018-19| A |Shanti Memorial Hospital Private Limited

K o emorl HospitlPrvate U —
| 1TA | 465| cTK| 2024 | 2017-18| D |Kuturla Service Co-operative Society

| "1——“ e e e ot R S=—

L ITA | 663|CTK|2025|2022-23 B & A Packaging India Limited

>

3 I A

2 | TA | 668| CTK|[2025]2022-23| D |)yote Properties
5

5| co | 9|ctk|2026[2022-23] A _|iyote Properties
|_6 L_ITﬁk 161| CTK|2026|2017-18 Orissa Small Industries Corporation Limited

NOTE: BENCH WILL NOT FUNCTION ON 14/04/2026 (TUESDAY)

For ASSISTANT REGISTRAR



